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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

R.A.292/2001 IN
0.A.1547/2001

Thursday, this the day of August, 2001

ASHOK AQARWAL, CHAIRMAN
hon ble shri s.a.t. rizvi, member (ADMN)

C-S. Chandna -

R/0 461, New Govindpuri
Kanker Khera, Meerut (UP)

-Review Applicant

VERSUS

1- Union of India (Through Secretary)
Mm. of Defence,
South Block, New Delhi

7  ' Financial Advisor (Min. of Defence)
Finance Division
Govt- of India Min. of Defence,
South Block, New Delhi.

General of Defence Accounts
West Block—V, R.K. Puram
New Delhi

I)!!? poiTtroller of Defence AccountsG  Block Hutments ^
.  K_ Kamraj Marg,
New Delhi.

5. The Deputy Controller of Defence Accounts (AN)'
Office of the Controller of
Defence Accounts (Army)
Meerut Cantt (UP)

6- Inquiry Officer

O'f Defence Accounts (R&D)
L-Block, New Delhi-1. >

..Review Respondents

c  ORDER (By Circulation)

RA NO. 292/2001 has boen filed by the appllcaht
for review of the order passed in Ofl-1547/2001 on"
03.7.2001.

After going through the RA, we find that the
review applicant has tried to re-argue the case by
agitating, by and large, the same' issues which he had
raised in 00-1597/2001. The points raised by him were



'  r

considered at sufficient length. while passing the

aforesaid order.
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3- After a careful consideration of the matter, we

also do not find any error apparent on the face of the

record except that instead of listing all the six

respondents on page 1 of the aforesaid order, only two of

them have been shown by an oversight as explained in the

RA- We also do not find any other justification which

may require review of our order under Order XLVII Rule 1

of the CPC read with Section 22 (3) (f) of the

Administrative Tribunals Act, 1985.

4- In the circumstances, the RA is rejected except

to the extent that the aforesaid order will be rectified

by printing the names of all the six respondents on page

1 thereof-

(S.A.T. Rizvi)
Member (A)

/sunny/

Agarwal)
lairman


